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annulled.” This is the way in Which
the Congress (I) js openly supporting
the Amra Benga is. And what would
happen if this bandh materialises?
The Central Government has  told
them that they c.nnot spare any more
police. We are slort of police. This is
a very small Stite and the resources
of the State are very small. There-
fore, we cannot l.eep more police. We
want same Cent al assistance, And
they refuse to seand °~ more Central
police. And in the meanwhile they
call this bandh also which means that
the entire police which ig working in
the various villa eg now will have to
be sent to the ciiy of Agartala and
Once again comm .unal clashes will take
place. In fhis way, what the . Con-
gress (I) there js interesteq in is not
restoration of peace and amity bet-
ween the two conmunities but in ag-
gravating the sit'iation, !

THE MINISTER OF AGRICUL-
TURE AND RUI AL RECONSTRUC-
TION (RAO BIRENDRA SINGH):
On a point of orler, Sir. It is wrong
to cast agpersion: and make insinua-
tions against a oolitical party like
this.

SHRI P. RAMAMURTIL: T am not
making aspersions.

RAO BIRENDFA SINGH: These
are aspersions. (Interruptions) He

cannot be allowe i to make such as-
persions one afte ' another,

SHRI BHUPESH GUPTA  (West
Bengal): This 15 our information.
(Interruptions)

SHRI P. RAMAMURTI: I will be
glad if you deny it.

RAO BIRENDRA SINGH: These
are serious insiniations. If I start
abusing another party like this, will

it be right in thi: House?

SHRI BHUPESH GUPTA: 1 do
not understand tiie meaning of “as-
persions”.

THE VICE-CHAIRMAN
SAWAISINGH SISODIA):
please,

(SHRI
Order
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SHRI P. RAMAMURTI: Yoy know,
Sir, I am not a person whg casts
aspersions without any  foundation.
(Interruptions) Don’t interrupt me.
I did pot interrupt you. You please
sit down. I am not yielding.

RAO BIRENDRA SINGH: I am
pointing gut to the Chair that this is
wrong,

SHRI P. RAMAMURTI: I am
also addressing the Chaijr,

THE VICE-CHATRMAN (SHR)
SAWAISINGH SISODIA): Order
please,

SHRI P. MAMAMURTI: I am only
saying that if this thing materialises,
then this would mean that the entire
police force which ig guarding the
villages will have to be sent to Agar-
tala and this would mean that there
will be clashes. This is the fact that
I am bringing oyt. Let them deny it;
let them prevent it. I will pe very
happy. The only purpose for which I
am bringing this out is for the Gov-
ernment and the ruling party to take
note of thig resolution of the Con-
gresg Committee there and to see that
this thing is prevented. That ijs all
my purpose. My purpose is nothing
else. Yoy verify it and prevent it, I
will be the most happy man.

STATEMENT BY MINISTER

The Committee appointed by Govern-
ment to review performance of Food
Corporation of India

THE VICE-CHATRMAN (SHRI
SAWAISINGH SISODIA): Statement
by Hon’ble Agriculture Minister.

=it gaw 37 A Ay (fawie) ¢
AT UF eqHEAT AT TG |

grawrener (st @=g Tag fewt-
faar) ;3o qug H1 faga 7d § 1 7T
MRzt 1 NT & &% N9 g



7% Statement by

i gaq 34 AW q1F T
WAF Fe@A Y IA @l A7 39
qT SAIEAT FT TIT § |

Iqawteay (A a1 fag fad-
faar ) : ag fawa @awq @ aar
T &fsy 1 e gfag

THE MINISTER OF AGRICUL-~
TURE AND RURAL RECONSTRUC-
TION (RAO BIRENDRA SINGH):
Sir, pursuant to the statement made
by the then Minister of State in the
Ministry of Agriculture and Irrigation
in Rajya Sabha on the 23rd May,
1979, the Government appointed a
committee in November, 1979 with
Shri R, R, Morarka, Member of the
Rajya Sabha as Chairman and four
other members to review the per-
formance of the Food Corporation of
India.

2, Before the Committee could
get its work organised, certain deve-
lopments calling for a fresh approach
and reorientation of priorities ‘'nave

taken place. The country has gone.

through one of the worst droughts in
several major States, and a near crisis
situation in the availability and ‘mo-
vement of sugar. In addition to the
problems of movement, the Food Cor-
poration of India has been called upon
to shoulder responsibilities of an un-
precedented diversity, scale and di-
mension. All these have ‘highlighted
the need for rethinking on the more
fudamental facets of the FCI's charter
and functiong rather than covering
the sume ground as had been covered
by many internal and inter-depart-
mental committees in the past. On a
careful consideration of the various
issues involved, the Government have
come to the conclusion that it is no
longer necessary for the Committee to
continue jts labours,

iy vy = (P 1 ST
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78t §, afdfeafaat aza & o §,
TG MArE, AW Y, T AW
Fgrd €

Iaawteae (1t @atg faz fael-
faar ) 1 oo Far qeAT SRy &7
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FHA FAET | TFH AEH A
o9 AT gER T@ AT §, AfEA
Tg §F glAdT g, AT a8 Taey
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g

RAO BIRENDER SINGH: Sir, I have

nothing to add. We will take tne sug-
gestion into consideration.

=t AWTAT AT A (STIHAIW ) ¢
%, qHe o Ao F weaT qF
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Iqawteaer (+f aard Tag faa-
fear ) . fewama & S, d@dq#
gfex |



177

t RWEAT AG1Z WE: THo Hro
mige &1 gefan = grfoee g 37 f=
age | gufag # @ =gar § 94l
witeg & fF w1 A T a¥E) FA0-
3% S uR W H E F afza F1 @w-
faq s A ITH AT ar % ?

Qeawtege (o @y tag fawl-
faar ) @ gmar caT ¥ A% § v %
ar & #fas FP /AT AG FRI

The Housg st :nds for

lunch till 2.30 p.v.

adjourned

The House then adjourned
for luncl. at fifty-four minutes
past one of the clock,

—

The House reussembled after lunch
at thirty-three m nutes past two of the
clock, The Vice-Chairman (Shri Arvind
Ganesh Kulkarni. in the Chair.

RE: NEW TERMS OF REFERENCE
OF PRESS COMMISSION

SHR1 S. W, DHABE (Maharashtra):
Mr. Chairman, S.r, I want to raise a
point of order,

THE VICE-CHAIRMAN (SHRI
ARVIND GANiSH KULKARND:
On what?

SHRI S. W. DHABE: Yesterday, the
hon. Minister...

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
Just a mument. Let me first see what
this problem is.

Yes, Mr. Dhabe,

SHRI S. W. DIIABE: On fhe last
day, Sir, the hor. Minister was plea-
sed to make a statement on the en-
largement of the terms of reference
of the Press Coniumission, and wa are
1o ask some clarifications or to make
some suggestions. Sir, I would like to
know at what tirne it would be taken

up. L 2B
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THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):

That I do not know. 1 will enquire

and let you know.

SHRI S. W. DHABE:; That was to be
done today. Will it be taken up after
this debate or earlier?

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARND:
That, I wil] just check up.

DISCUSSION ON THE WORKING OF
THE MINISTRY OF INFORMATION
AND BROADCASTING —contd.

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARND:

Mr, Kalyan Roy. Not present, Shri
A, P. Janardhanam,
SHRI A, P. JANARDHANAM

(Tamil Nadu): Mr. Vice-Chairman,
Sir, this is a very poor country, and
I fear that the colour TV is an ivory
elephant for our country. Of course,
the idea of providing TV to the rural
areag is very much welcome. But,
still, I think that the radio should be
given precedence over the TV till we
attain self-sufficiency, Cheap radios,
even at the rate of about Rs. 50,
should be the target.

Another thing is that our external
serviceg need to be revamped. g£xter-
nally our policies have to be well
broadcast to the neighbouring nations,
and to impress upon the world, our
achievements and the need for our
progress have to be well stressed Our
externa] serviceg must be strengthened,
The need for powerful transmitters
hag been stressed often by Mcmbers
here.

Apart from all these things, every
Government hag the temptation to be-
come gelf-laudatory. The Goebbelsian
propensities may sometimes overtake
certain overzealous people. Our Gov-
ment should clear itself of all such
temptations. This morning the Minis-
ter ruled out the minutes given to the



